
Name of the Corporate debtor: M/s Process Construction and Technical Services Private Limited. 

Date of commencement of CIRP: 01.05.2023

List of creditors as on: 24.01.2024
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1 IDBI Bank Limited Available 15-05-2023 3,83,16,411.00             3,83,16,411.00                     Secured Financial Creditor 3,83,16,411.00      3,83,16,411.00                     No 10.65% -                               -                                -                                     -                             

2 South Indian Bank Limited Available 15-05-2023 27,52,69,165.96 27,52,69,165.96          Secured Financial Creditor 27,52,69,165.96    27,52,69,165.96                  No 76.49% -                               -                                -                                     -                             

-                             

Total 31,35,85,576.96     31,35,85,576.96               87.13% -                               -                               -                                    -                             

Annexure 3

Secured financial creditors other than belonging to any class of creditors
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